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there are half-an-hour discussions, 
they should start at MO m c  If D » 
House agrees, this arrangement may 
take effect from Monday, the 27th 
March, 1967.

Several hon. Menbeca: Yes.
Shri Nath Pal (Rajapur): I have 

one small observation to make regar
ding this lunch interval I was not 
very much in favour o f it but since 
the House lhas agreed, I am also 
agreeable. It is no use providing an 
interval for lunch if we are to be 
condemned to consume the things 
which are dished here by some cate- 
rers under the euphemism called 
Yood*. Sir, a sysematic consumption 
of this food is bound to destroy the 
strongest constitution of even Shri 
Morarji Desai. Unless adequate 
arrangements are made for what can 
be called wholesome food, it is of no 
use.

Mr. Speaker: We will discuss that 
separately...
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Mr. Speaker: Dr. Chandrasekhar.
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Mr. Speaker: I have called Dr. Chan
drasekhar. He cannot go back now.
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ELECTION TO COMMITTEE

P o st G raduate In stitu te  o r  M edical 
Education  and Research, C handxgars

The Minister of Health and Family 
Planntng (Dr. S. Chandrasekhar): I
beg to move:

“That in pursuance of Section 
5 (g) of the Post-Graduate Ins* 
titute of Medical Education and 
Research, Chandigarh, Act, 1966, 
the members of Lok Sabha do 
proceed to elect, in such manner 
as the Speaker may direct, two 
members form among themselves 
to serve as the members of the 
Post-Graduate Institute of Medi- 
ca1 Education and Research, 
Chandigarh, for a term of five" 
years, subject to the other pro
visions of the said Act and rules 
made thereunder.”

Mr. Speaker: The question is:

“That in pursuance of Section
5 (g) of the Post-Graduate Insti
tute of Medical Education and 
Research, Chandigarh, Act, 1966, 
the members of Lok Sabha do 
proceed to elect, in such manner 
as the Speaker may direct, two 
members from among themselves 
to serve as members of the Post- 
Graduate Institute of Medical 
Education and Research Chandi
garh, for a term of five years, 
subject to the other provisions 
of the said Act and rules made 
thereunder.”

The motion was adopted.

1&59 hrs.
GENERAL BUDGET—GENERAL 

DISCUSSION
Shri P. K. Deo (Kalahandi): Sir, 

before we take up the general discus-' 
sion on the Budget. I would like tor 
make a submission regarding the time 
allotted for the discussion. May I sub
mit that the time should be extended 
even though it is merely a Vote on 
Account? This is the first Budget-


